The sole grievance made is that the service bhaok

of the applicant was directed to complete hy respondent

No.3. It is urged that respondent Nos. 4, 5 & & should

also bhe given the simiiar directions because otherwise

the service book will not be completed.

After hearing applicant’s learned counsel., we
direct that respondent Nos. 4, 3 & 6 will also get the

service book of the appiicant completed but the period of

doing so would start running from today.

isposed of.

{ S. K¥ Naik ) { V. S. Aggarwal )
Memher (A) Chairman
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